FORM B

PUBLIC ANNOUNCHMHNT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,

2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BLUR ARCADE PROPERTIES
PRIVATE LIMITED
Sl No. | PARTICULARS DETAILS
. Name of corporate debtor Blue Arcade Properties Private Limited
2, Date of incorporation of corporate debtor 15/04/2005
3. Authority under which corporate debtor is Registrar of Companies -Mumbai
incorporated /
registered
4, Corporate Identity No. / Limited Liability U70200MH2005PTC152665
Identification No. of corporate debtor
5. Address of the registered office and principal Shop No.3, Floor-0, A 1, Bhawani Mata CHS,
office (if'any) of corporate debtor N M Joshi Marg, Deepak Cinema, Delisle
Road, Lower Parel, Mumbai 400013,
6. Date of closure of Insolvency Resolution 25.11.2024
Process N
7 Liquidation commencement date of corporate 17.12.2024
debtor
8. |"Name and registration number of the Girish Krishna Hingorani
insolvency professional acting as liquidator Reg No: IBBI/IPA-002/IP-N00842/2019-
- 2020/12695
9. Address and e-mail of the liquidator, as 5C, Mehta Sadan, S H Parelkar Marg, Dadar,
registered with the Board Mumbai 400028.
Email: girish2207@rediffmail.com,
10. | Address and e-mail to be used for S5C, Mchta Sadan, S H Parelkar Marg, Dadar,
correspondence with the liquidator Mumbai 400028.
3 Email: ip.bluearcade(@gmail.com
I1. | Last date for submission of claims 16.01.2025

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of liquidation of the Blue Arcade Properties Private Limited on 17" December, 2024 of
passing of order of liquidation under section 33 of the Code.

The stakeholders of Blue Arcade Properties Private Limited are hereby called upon to submit their claims
with proof on or before 16" January, 2025, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: 19.12.2024
Place: Mumbai

Lo 1y

Girish Krishna Hingorani
Liquidator

Blue Arcade Properties Private Limited

Registration No. IBBI/IPA-002/IP-N00842/2019-2020/12695
Authorisation of Assignment
Valid till 31.12.2025
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FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liguidation Process) Regulations, 2016)

FOR THE ATTENTION O AKEHOLDERS
BLUE ARCADE PROPER : PRIVE

:;- PARTICULARS DETAILS
1 | Name of corporate debtor Biue Arcade Properties Private Limited
2. | Date of Incorporation of comarate 15/04/2005
debitor

3. | Authorty under which corporate debtor | Registrar of Companies -Mumbai
s incorporated /* registared

4, | Comorate Identity No. / Limited UT0200MH2Z006FTC 152665
Liability Identification No. of comorate
debtor

5. | Address of the registered office and | Shop No.3, Flooed, A 1, Bhawani Mata CHS, N M
principal office (i any) of comorate Joshi Marg, Deepak Cinema, Delisle Road, Lower Paned,

debtor Mumbai 400013,
6. | Date of closure of Insahvency 25.11.2024
Resolution Process
7. | Liquidation cormemencement date of 17122024
corporste detitor
8 | Name and registration number of the | Ginsh Krishina Hingoran
insohency professional acting as Reg Noo
liguidator IBEL/IPA-D02/IP-NOOBAZ/2019-2020/ 12695
o, | Address and emall of the houldator, 5C. Mehta Sadan, S H Parelkar Marg. Dadar,
as registered with the Board Mumbsai 400028,
Ernait girish2207 @rediffmail.com,
10, | Address and email to be used for 5C, Mehta Sadan, S H Parelkar Marg, Dadar,

cormespondence with the liguidator Mumbai 400028,
Emait ip.blueamade@gmail.com
11 | Last date for submission of daims 16.01.2025

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered
the commencement of liquidation of the Blue Arcade Properties Private Limited on 17th
December, 2024 of passing of order of liquidation under section 33 ofthe Code.
The stakeholders of Blue Arcade Properties Private Limited are hereby called upon to
submit their claims with proof on or before 16th January, 2025, to the liquidator at the
address mentioned against item No. 10,
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 19.12.2024 Girish Krishna Hingorani
Place: Mumbal Liquidator
Blue Arcade Properties Private Limited
Registration No. IBBI/IPA-002/1P-N00842,/2019-2020,/12695
Authorisation of Assignment
Valid till 31.12.2025




Adl:Chlcd

Navakal Marathi Mumbai Date of Publish 19/12/2024 Page No.5

s &t
et Tiaen
(gt e Samrezedt ol wifen yfn (erbrerarrs afin ) tepdre, 3ove % firm o3 wverd)
=9 S e uidis ez fafire=m ymans S8 2 gvaesm

w. wafie el
v | aoe e e =, FTkE WiedTe A ffida
3 | FITH T T AT R 0. Fodly
¥ | v i st i s o o - o
TP AT W

¥ | T R T S UTOZ00MHZ005P TC 152665
i =R AT
4 | i S A Fle R B, WER- A1, 4, VAR ST ST
TR St (et s T s T e w, s e, 2R,
I, T - ool

aprererid) e whan sl vk WAL el
s | aie ST T S A e
¢ | wttwmeE weE Fnim AR M‘!WW
IR T e
IBEh [PA-GO2 IP-NODB42 7 2019-2020 /112685
5 | TESE AT e e, T R, T e e T, T
frETRE T A -0 ?'r o BTL,
=it - gunshd 20T @redifimal com
o | wiEETERTER TR w3l | WA WA, TR O e 5, g
ATTTENT T ° -0 =Y - Yeoo il
A: . buearcadefgmail.com
%Y | FTET T ST S AR YE. 20 Body

i et ) i o), ol e e s, g wrefiat fa, v Fele 200y Bl wieden
il

= ke wiedTa wraade Rerfida=n wmarrrrn 8, et 3o 3 il Fien srgd g o

T 3. 1 o T e S TRr TSR SIS FAVATS SITATE ST A 6T

o syt 7T T Y, SRR NSNS T TR, T A A A A,

i T g AT =T AR A TR, T S T T A Y T A

T AT,

Lo SN ERTEY, et ot
Frror: g TR
) i Wi T we i

sitaeft i IBBI / 1PA-002 1 1P-N00B42 / 2019-2020 112695

sragited sifinpm

EeC EIRERTER o]




